=

b Papers Laid

ii) The Ihic?m(ﬂll'
(i) Bombay

puﬁlﬁedmﬂcﬂk;knhméﬁz
Ealml Gapette, dated the
17th Jamysry, 1875

3. A Swmioment (Hindi and English
versiens) showing reasons for delay i
laying the above Notifications.

m[,;‘lau‘ in Library. See No. LT-9455/

Annuir Rerowe or Tus MARINE PRODUCTS
ExroRT DEVELOPMENT AUTHORITY,
Coonry POR THE YEAR ENDING

Enm Juxe, 1973 Axp TexTILES
(Crss) Rures, 1975
THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHW,

ANATH PRATAP SINGH) :
I beg to lay on the Table :

l A copy of the Annual! Report (Hindi
Elh versions) of the Marine
P!oducu Export Development Authority
Cochin, for the year ending soth June
1878, under sub-section (3) section
®2 of the Marine Products Export Deve-
t Authority Act, 1972 [Placed in

. See No. LT-9456/75.]

of the Textiles Committee

wﬂ) Ru es, 1975 (Hindi and English

published in Notification No.

G s.l.)z"(njmaume of India dated

ch 1975 under syb-section (3)

of ucl.hm 22 of the Textiles Committee

Act, 1963. [Placsd e Library. See No.
LT-9457(75)

Imow Ome Minzs LABouR Werrare Crsm
(Pwsr Aumsouxwt) Rures, 1975, Nomi-
FICATIONS UNDER EMPLOYERs' P. F. AND
Faxmry Pxwsion AcT, AND ANNUAZ REPORT
or Cenrear Boamp ror Wonrxers
Epugation roR, 1973-74

HE DEPUTY MINISTER IN THE~
lmmr QOF LABOUR {SHIRIBAL-
GOVIND VARMA) : I beg to lay on
ghe Table ¢

Woelfare (First Amendment) Rules,
1975 (Hindi and versions) published
in Netdiation GS.R.

APREL 18,1973

EC. Reperi aog Wiinwisr 936
lmtim

%
m&wm ofﬂ:e
Employeés® Providept

PﬁnllanMMhlw:—

iy GS.R. publishea ih Gasette
of !uda*ﬁm the 5% April, 197
ﬁu cor.igenoum to N'at
fia No. G . 1400 published
in Gasette of Inam dateq tae 28th
Decguiber, 1974 :

\ii) G.8.R. published in Gazette
of ndia dned the sth April, 1975
containing corrigendum to Noti-
fication No- G.S.R. 1401 published
in Gazette of India dated the
28th December, 1974. [Flaced in
Litrary.  See No. LT-9459/75°]

3. A of the Annual Report (Hindi
-nd Eqngli versions) of the Central
Board for Workers Education, for the year
1978-74. [Placed in Library. See No. LT-
9460/75.)

——

ig.03 hre.
PUBLIC ACCOUNTS COMMITTELE

Hunprep aAnp

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour) :I beg to present
the Hupdred apd forty-ﬁi‘th Report of
the Public Accounts Committee on the
Report of the Gomptroller and Auditor
Genenal of India for the year 1972-73,
Union Government (Postsand Telegraphs).

Forty-Frrru REPORT

ESTIMATES COMMITIEE

SevENTY-s2ooND REPORT AND MINUTES

SHRF DHAMANKAR (Bhiwandi) : I
Mt the follnwmg R.epm-t and M‘mu-

(i) m!ymnd . Report om the
ment of Ag:ieuhu:t ':
action taken by Govémnesent on the
wammmdn s contaiped In
their Sixty-fifth Report on Fereatry.

hmmuot‘mmm to
(J.hc rre’ﬂ-hl

Report of
~Development of hcl-
ward Aveas.



